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by Gov r men in this r rd? (e) Ves. Sir. through correspondence 

E ) Does not arise. 

Wlthdrawa' of I W Co ch from 
fron I r II 

3477. RO . NARAI CHA 0 PAR-
ASHAR: Will he Ini t ro RAILWAYS be 
pi 

(3) whath r th ilway Administration 
ha decid d to withdr w th 'MaW coach 
tt ch d with ronti r ail be we n Delhi 
nd Born y nd attach h m to Janata 
xpr w. f . Augu • 1989. 

(b) jf 0, wh th r the w' hdr I would 
r utt in h avy d I y in th deliv ryof 'OAK' 
t ding to inconvenienc . to h p ople; 

(d) wh th r th R ilway Admmi r ion 
would n -ur th contlnu nc of h tatu 
quo ( $ on 27.7.89) in th inta est of th 
peopf nd tho lik Iy d to b which the ne 
propos I ould withdrawn; 

(8) wh th r th R iJway hay any 
coordtn tion with the Oep rtment of Po t 

for tniti ting such pro ~als and If so. the 
n tur t r of: and 

(1) H not. th r sons for this unit era I 
deci ion on part of th R jlwa s? 

THE IN STER 0 TATE OF THE 
IN'STRY OF RAI A Y {SHAt 

DHAVRAO sct OlA): (a) 

(b) to (d). 00 not arise. 

Central ,£Xci R bale to Deep Sea 
Fishing Indu try 

3478. SHRI OAULATSI HJI JAOEJA : 
Wtllthe inist&r of FI ANeE be pleased to 
state. 

(a) he amount of central excise rebate 
given to deep sea fi~h;ng industry in the last 
3 financial years' 

(b) whether any study has been done of 
po en ial export Joss due 0 recent cancel· 

la ion of this reb te; and 

(c) if not, th teps being ta en to make 
a study of such losses? 

THE liSTER OF ST TE I THE 
DEPART ENT OF REVENUE I THE 
MINISTRY OF FI CE (SHRI 
AK.PANJA): (a) The otal amount availed 0 
by the deep sea fishing industry by way of 
exeis duty concession during 1986-87 to 
1988-89 is as follows: 

~ ar 

1987-88 

Amount 
(Rs. in lakhs) 

15.09 

6.62 

32.08 

( ) d c). 0 such stud has been 
mad . Th , arnings from export of marine 
p ucts have been increasing. However. 
thiS in rease can not be di ectl related to 

e availment 0 concession in e eise duty 
by deep sea fis ing indus . 




